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what has happended in the House and having 
different interpretations about it, they should 
have direct access, sitting in tneir homes to 
what is happening in Par. liament. For that, I 
feel a great' purpose would be served if at 
least, to begin with, the Question Hour and 
fifteen minutes after that are thrown open to 
the general public through the television. The 
people would then know what is happening 
and how their elected representatives are dis-
charging  their responsibilities  here. 

Madam, there could be different inter-
pretations about the need for such live tele-
cast. For that, I would say that a Committee 
of the House could be formed which could go 
into the question of deciding which 
proceedings about a particular item on the list 
of business could be telecast. But, the 
Question Hour and 15-minutes thereafter 
which would cover the zero hour period 
normally should be covered. Such a practice, 
Madam, is, to a limited extent, prevnlent in 
some countries, and even major democracies 
are now taking steps to introduce live telecast 
of the proceedings. In view of that. Madam, I 
once again take this opportunity, through you, 
to impress upon the Government to take steps 
in this direction. 

Thank you. 
SHRI RAINI RANJAN SAHU (Bihar) : I 
want to associate myself with the hen. 
Member.   I would like to add.    Madam, hat 
the  other day, two days back, what 3  speak     
about     live  telecast, even the iansad 
Sarniichnr in Hindi and Insl ish did of depxt 
the  correct picture of the pro- eedings here.   
Doordarshan does net five :? correct picture 
and  ii does not give be correct names. Some 
of the names oreft -out. 

So, I also associate with Pawan Kumarji at 
live telecast she.Id he here, and the orking 
of Doordashan should be streamed. For th;-
.* a committee should be up. 
ed for adequate relief to Bihar Earth-

quake  Victims 
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THE DEPUTY CHAIRMAN: Mr. S. P. 

Malaviya—Absent. Mr. Narayanasamy. 
Inadequate Allotment of j early Budget for 
Jawaharlal Nehru Institute of Posi-Ciradu-ate 
Medical Education and Research. (Jipmer) 
Pondicherry 

SHRl V. NARAYANASAMY (Pondi-
cherry): Madam Deputy Chairman, I thank 
you very much for giving mc this opportunity 
to raise a very important issue of the health 
problem in the Southern part of the country. 
The Jawaharlal Nehru Institute of Post-
graduate Medical Education and Research 
(JIPMER; which is located in Pondicherry is 
one of the best institutes in Asia. It was 
opened by Pandit Jawaharlal Nehru  in the 
year 

1965. This institute comprises medical 
education department, research department 
and diseases curing department. This institute 
is one of the prestigious institutes of this 
country. Of late, for the past three years 
JIPMER hospital has been neglected. The 
yearly budget for this hospital and research 
institute was Rs. 10 crores. There are more 
than 3000 out-patients coming from the 
Southern part of the country1 to this hospital 
for treatment. Every day more than 1000 
people are being treited regularly as in-
patients in that hospital. For the past three 
years medicines are not available. The in-
patients have been directed by the JIPMER to 
purchase medicines from the market. Even 
out-patients have also not been given the 
medicines. What was the reason for this ? The 
JIPMER authorities say that tne budget 
allocation which was Rs. 10 crores per year 
has been reduced to Rs. 5 tiores whereas post-
graduate Institute of Medical Sciences 
Chandigarh has been allocated Rs. 10 crores. 
All India Institute of Medical Sciences has 
been given more than Rs. 20 crores but this 
prestigious institute which is serving the 
people of this country, which is doing research 
work, which is carrying out research in 
medicines and surgery and which is tak-in£ 
care of such other aspects as Postgraduate 
institute does, has not been considered. 
Madam, another important thing is that there 
are no sufficient doctors in the hospital. Even 
for teaching purposes, the professors are nut 
there. In 1986, there was a ucstion put by one 
of the hon. Members in this House and the 
then Health Minister gave an assurance before 
this House that all the pests will be filled up 
within a period of six months. Madam, more 
than two vears have elapsed, nearly 65 percent 
of the posts of doctors and professors are lying 
vacant as on date. The doctors and the 
professors come there because there is a quota 
for their children. They get admission for their 
children there aid then go away from that 
institute. There are more doctors available in 
the Southern part of the country. The JIPMER 
authorities can fill up these posts 


